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O R D E R 

 
26.02.2021-  The composition of Bench is changed, therefore, we have to 

hear the matter afresh.  Learned counsel for the appellant is seeking 

adjournment as the arguing counsel is not available. 

Prayer allowed.  Let the matter be fixed for hearing on 24th March, 

2021. 

 (Justice Jarat Kumar Jain) 
Member (Judicial) 

 
 
 

(Mr. Kanthi Narahari) 
Member (Technical) 

Bm/kam 


